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Clotii  Export

8̂ Sliri Ibralfltn: Will the Minister 
of Commerce and Industry be pleated
to state:

(aVtĥf: quantities of mill-made âd 
handloOm cloth exported under trade 
pact! for purch»lc of foOd and other 
essential goods and for oihcr r««fons 
during 1954; ®nd
(h) the total commitment for  export 

during the above period ?

The Mlnlvteti of Commwcc  Md 
Industry  and  Iron  «nd Stoal (Sbri 
T. T. KrlshnemBcharl)  : (a)  and (b). 
The Govarnment of India's t r̂ upt̂e-

ments with certain countries during 1954 
provided for the export inter alia of cloth 
iVom Iridia and the import of certain food 
items ahd  other essential conunodities. 
There were, however, no firm  commit
ments in the nature of a barter agreement 
as to the quantities of cloth to be exported 
loom  cotton cloth  exported  to  these 
countries during 1954 was 106 million yards.

Machine Tools

83. Shri Ibrahimt  Will the Minister 
of ConMoesce sad Industry be  pleased 
to state the production of machine tools 
in the country during 1954  and the 
corresponding figure in 1947?

The iViinistor of Commaroe and 
Industry and Iron and Steel (Shri T. T. 
Krishnamachari):  A statement giving
the information is attacncd. [Sec Appendix 
I, annexure No. 56].

Community Pvo)acts

84. Shri Gadilingana Gowdt  Will 
the Minisrer of Planning  be pleasod 
to state:

(a) the amount sanctioned for  the 
two  Community  Projects  in  Andhra 
State and the amount  actually  spent 
by them so far;

(b) whether the work is progressing 
according to schedule; and

(c) if noti the reasons therefor?

The Ddputy Minister of Planning 
(Shri S. Nk Mishra)i  (a) The amount 
approved for a period of four years is Rs. 
130 lakhs and the amount  spent upto 
31-3-1955 is Rs. 30-6 lakhs.

(b) and c).  The progress is considered 
fairly satisfactory.
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Compensation to Displaced Persons

86. ShH B. K. Dast  Will the Minis
ter of licfl!a1lllltattim  be pleased 10
state:

(a)  whether there are any displaced 
persons who fall outside the compensation 
scheme but whose maintenance aliowances 
are to bs continued; and
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(b)  if »o, their number and the  es- 
timtted annual amount involved in their 
cases?

The  Mlnlater  of  RehsbUlUtiMi 
(.Shrl Mehr Clumd Khanna):  (a) No.

(b) Does not arise.
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Housing  Schemes

89. Shri H. N. Mukerieet Will ihe 
Minister of Works, Housing and Supply
be pleased to state:

(a) the  total  amount  provided  for 
expenditure on  Housing  schemes  of 
different  categories  in  ihe  First  Five 
Y. ar Plan  period;

(b) the amount spent on that account 
up-to-date;  and

(c) the steps  taken or  proposed to
be taken for preventing lapse of amounts 
provided for this purpose?

The Minister of Commerce (Shri 
Karmarkar): (a) The total prov'sion
for Housing Schemes in the First Five 
year Plan is Rs. 38.5 crorcs. The plan 
docs not indicate « disrtibution of this 
amount  among  different categories  of
Housing.

(b) The  assistance  sanctioned  upto
the end of June, 1955 amounts to over 
Rs. 39 crorcs.  The actual disbursements 
made,  however,  amount to  about  Rs.
12*1 crorcs, as payments under the Sub
sidised  Industrial  Housing  and  Low- 
Income  Group  Housing  Schemes  are
related to progress of construction.

(c) The  State  Governments  have 
been requested to speed up implementation 
of their housing programmes so that as 
large a portion of ths sanctioned amount 
as possible (,upto a maximum of Rs. 
38*5 Crores) could be actually disbursed 
to and utilised  by them before the end 
of March> I95̂ •
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